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 Title:  Papers  laid  on  the  Table  of  the  House  by  Ministers  Members.

 HON.  SPEAKER:  The  House  shall  now  take  up  Papers  to  be  laid  on  the  Table.

 जनजातीय  कार्य  sift  (शी  जुगल  भरा)  :  माननीय  अध्यक्ष  जी,  में  कंपनी  अधिनियम  1956  की  धारा  619क  की  उपधारा  (1)  के  अंतर्गत  निम्नलिखित  पतों  की  एक-एक  पूति  (feoct  तथा
 अंगूजी  संस्करण  )  सभा  पटल  पर  रखता  हूं:

 (1)  aster  शिडयूल्ड  ट्राइब्स  फाइनेंस  एण्ड  डेवलपमेंट  कारपोरेशन,  जई  दिल्ली  के  वर्ष  2014-15  के  कार्यकरण  की  सरकार  द्वारा  समीक्षा|

 (2)  नेशनल  शिडयूल्ड  ट्राइब्स  फाइनेंस  एण्ड  डेवलपमेंट  कारपोरेशन,  नई  दिल्ली  के  at  2014-15  का  वार्षिक  पूतिवेदन,  लेखापरीक्षित  लेखे  तथा  उन  पर  जियंतूक-महालेखापरीक्षक  की
 टिप्पणियां।

 [Placed  in  Library,  See  No.  LT  3474/16/15]

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  LABOUR  AND  EMPLOYMENT  (SHRI  BANDARU  DATTATREYA):  I  beg  to  lay  on  the  Table  a  copy  of
 the  Employeesਂ  Provident  Funds  (Amendment)  Scheme,  2015  (Hindi  and  English  versions)  published  in  Notification  No.  G.S.R.  666(E)  in  Gazette  of
 India  dated  27th  August,  2015  under  sub-section  (2)  of  Section  7  of  the  Employeesਂ  Provident  Fund  and  Miscellaneous  Provisions  Act,  1952.

 [Placed  in  Library,  See  No.  LT  3475/16/15]

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  PETROLEUM  AND  NATURAL  GAS  (SHRI  DHARMENDRA  PRADHAN):  I  beg  to  lay  on  the  Table  copy
 each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-section  (1)  of  Section  619A  of  the  Companies  Act,  1956:-

 (1)  (i)  Statement  regarding  Review  by  the  Government  of  the  working  of  the  Bharat  Petroleum  Corporation  Limited,  Mumbai,  for  the  year  2014-2015.

 (ii)  Annual  Report  of  the  Bharat  Petroleum  Corporation  Limited,  Mumbai,  for  the  year  2014-2015,  alongwith  Audited  Accounts  and  comments  of  the

 Comptroller  and  Auditor  General  thereon.

 [Placed  in  Library,  See  No.  LT  3476/16/15]

 (2)  (i)  Statement  regarding  Review  by  the  Government  of  the  working  of  the  Indian  Oil  Corporation  Limited,  Mumbai,  for  the  year  2014-2015.

 (ii)  Annual  Report  of  the  Indian  Oil  Corporation  Limited,  Mumbai,  for  the  year  2014-2015,  alongwith  Audited  Accounts  and  comments  of  the

 Comptroller  and  Auditor  General  thereon.

 [Placed  in  Library,  See  No.  LT  3477/16/15]

 (3)  (i)  Statement  regarding  Review  by  the  Government  of  the  working  of  the  Hindustan  Petroleum  Corporation  Limited,  Mumbai,  for  the  year  2014-
 2015.

 (ii)  Annual  Report  of  the  Hindustan  Petroleum  Corporation  Limited,  Mumbai,  for  the  year  2014-2015,  alongwith  Audited  Accounts  and  comments  of
 the  Comptroller  and  Auditor  General  thereon.

 [Placed  in  Library,  See  No.  LT  3478/16/15]

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  SKILL  DEVELOPMENT  AND  ENTREPRENEURSHIP  AND  MINISTER  OF  STATE  IN  THE  MINISTRY  OF
 PARLIAMENTARY  AFFAIRS  (SHRI  RAJIV  PRATAP  RUDY):  On  behalf  of  Shrimati  Nirmala  Sitharaman,  I  beg  to  lay  on  the  Table:-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Spices  Board  India,  Cochin,  for  the  year  2014-2015.

 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Spices  Board  India,  Cochin,  for  the  year  2014-2015,  together  with  Audit  Report
 thereon.

 (iii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Spices  Board  India,  Cochin,  for  the  year  2014-2015.

 [Placed  in  Library,  See  No.  LT  3479/16/15]

 (2)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  EEPC  India  (formerly  Engineering  Export  Promotion  Council),  Kolkata,  for  the

 year  2014-2015,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  EEPC  India  (formerly  Engineering  Export  Promotion
 Council),  Kolkata,  for  the  year  2014-2015.

 [Placed  in  Library,  See  No.  LT  3480/16/15]

 (3)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Marine  Products  Export  Development  Authority,  Kochi,  for  the  year  2014-



 2015,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Marine  Products  Export  Development  Authority,
 Kochi,  for  the  year  2014-2015.

 [Placed  in  Library,  See  No.  LT  3481/16/15]

 (4)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Council  for  Cement  and  Building  Materials,  Ballabgarh,  for  the  year
 2014-2015,  alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  National  Council  for  Cement  and  Building  Materials,
 Ballabgarh,  for  the  year  2014-2015.

 [Placed  in  Library,  See  No.  LT  3482/16/15]

 (5)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Indian  Institute  of  Packaging,  Mumbai,  for  the  year  2014-2015,  alongwith
 Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Indian  Institute  of  Packaging,  Mumbai,  for  the  year
 2014-2015.

 [Placed  in  Library,  See  No.  LT  3483/16/15]

 (6)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Indian  Institute  of  Foreign  Trade,  New  Delhi,  for  the  year  2014-2015,
 alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Indian  Institute  of  Foreign  Trade,  New  Delhi,  for  the

 year  2014-2015.

 [Placed  in  Library,  See  No.  LT  3484/16/15]

 (7)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  India  Trade  Promotion  Organisation,  New  Delhi,  for  the  year  2014-2015,
 alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  India  Trade  Promotion  Organisation,  New  Delhi,  for
 the  year  2014-2015.

 [Placed  in  Library,  See  No.  LT  3485/16/15]

 (8)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  National  Centre  for  Trade  Information,  New  Delhi,  for  the  year  2014-2015,
 alongwith  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  National  Centre  for  Trade  Information,  New  Delhi,  for
 the  year  2014-2015.

 [Placed  in  Library,  See  No.  LT  3486/16/15]

 (9)  A  copy  each  of  the  following  papers  (Hindi  and  English  versions)  under  sub-section  (1)  of  Section  619A  of  the  Companies  Act,  1956:-

 (a)  (i)  Review  by  the  Government  of  the  working  of  the  STCL  Limited,  Bengaluru,  for  the  year  2014-2015.

 (ii)  Annual  Report  of  the  STCL  Limited,  Bengaluru,  for  the  year  2014-2015,  alongwith  Audited  Accounts  and  comments  of  the  Comptroller  and  Auditor
 General  thereon.

 [Placed  in  Library,  See  No.  LT  3487/16/15]

 (b)  (i)  Review  by  the  Government  of  the  working  of  the  STC  Limited,  New  Delhi,  for  the  year  2014-2015.

 (ii)  Annual  Report  of  the  STC  Limited,  New  Delhi,  for  the  year  2014-2015,  alongwith  Audited  Accounts  and  comments  of  the  Comptroller  and  Auditor
 General  thereon.

 [Placed  in  Library,  See  No.  LT  3488/16/15]

 (c)  (i)  Review  by  the  Government  of  the  working  of  the  PEC  Limited,  New  Delhi,  for  the  year  2014-2015.

 (ii)  Annual  Report  of  the  PEC  Limited,  New  Delhi,  for  the  year  2014-2015,  alongwith  Audited  Accounts  and  comments  of  the  Comptroller  and  Auditor
 General  thereon.

 [Placed  in  Library,  See  No.  LT  3489/16/15]

 (10)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Shellac  and  Forest  Products  Export  Promotion  Council  (formerly  Shellac
 Export  Promotion  Council),  Kolkata,  for  the  year  2014-2015.



 (ii)  A  copy  of  the  Annual  Accounts  (Hindi  and  English  versions)  of  the  Shellac  and  Forest  Products  Export  Promotion  Council  (formerly  Shellac  Export
 Promotion  Council),  Kolkata,  for  the  year  2014-2015,  together  with  Audit  Report  thereon.

 (iii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Shellac  and  Forest  Products  Export  Promotion  Council
 (formerly  Shellac  Export  Promotion  Council),  Kolkata,  for  the  year  2014-2015.

 [Placed  in  Library,  See  No.  LT  3490/16/15]

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  CULTURE,  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  TOURISM  AND  MINISTER  OF  STATE  IN
 THE  MINISTRY  OF  CIVIL  AVIATION  (DR.  MAHESH  SHARMA):  I  beg  to  lay  on  the  Table:-

 (1)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Sahitya  Akademi,  New  Delhi,  for  the  year  2014-2015,  alongwith  Audited
 Accounts.

 (2)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Sahitya  Akademi,  New  Delhi,  for  the  year  2014-2015.

 [Placed  in  Library,  See  No.  LT  3491/16/15]

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  HUMAN  RESOURCE  DEVELOPMENT  (SHRI  UPENDRA  KUSHWAHA):  I  beg  to  lay  on  the  Table:-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Rashtriya  Madhyamik  Shiksha  Abhiyan  Authority  Punjab,  Mohali,  for  the  year
 2013-2014,  alongwith  Audited  Accounts.

 (ii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Rashtriya  Madhyamik  Shiksha  Abhiyan
 Authority  Punjab,  Mohali,  for  the  year  2013-2014.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  3492/16/15]

 (3)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Sarva  Shiksha  Abhiyan  (SSA  Rajya  Mission  Authority)  Arunachal  Pradesh,
 Itanagar,  for  the  year  2013-2014,  alongwith  Audited  Accounts.

 (ii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Sarva  Shiksha  Abhiyan  (SSA  Rajya  Mission
 Authority)  Arunachal  Pradesh,  Itanagar,  for  the  year  2013-2014.

 (4)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (3)  above.

 [Placed  in  Library,  See  No.  LT  3493/16/15]

 (5)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Rashtriya  Madhyamik  Shiksha  Abhiyan  Goa,  Alto  Porvorim,  for  the  year  2013-
 2014,  alongwith  Audited  Accounts.

 (ii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Rashtriya  Madhyamik  Shiksha  Abhiyan  Goa,
 Alto  Porvorim,  for  the  year  2013-2014.

 (6)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (5)  above.

 [Placed  in  Library,  See  No.  LT  3494/16/15]

 (7)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Assam  Mahila  Samata  Soceity,  Guwahati  for  the  year  2013-2014,  alongwith
 Audited  Accounts.

 (ii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Assam  Mahila  Samata  Soceity,  Guwahati  for
 the  year  2013-2014.

 (8)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (7)  above.

 [Placed  in  Library,  See  No.  LT  3495/16/15]

 (9)  A  copy  each  of  the  following  Notifications  (Hindi  and  English  versions)  under  sub-section  (3)  of  Section  38  of  the  Right  of  Children  to  Free  and
 Compulsory  Education  Act,  2009:-

 (i)  5.0.  2301(E)  published  in  Gazette  of  India  dated  11th  September,  2015,  granting  extension  of  relaxation  under  Section  23(2)  of  the  Right  of
 Children  to  Free  and  Compulsory  Education  Act,  2009  to  the  State  of  Uttarakhand.

 (ii)  5.0.  918(E)  published  in  Gazette  of  India  dated  ist  April,  2015,  granting  extension  of  relaxation  under  Section  23(2)  of  the  Right  of  Children  to
 Free  and  Compulsory  Education  Act,  2009  to  the  State  of  West  Bengal.

 (iii)  The  Right  of  Children  to  Free  and  Compulsory  Education  (Amendment)  Rules,  2015  published  in  Notification  No.  G.S.R.  755(E)  in  Gazette  of



 India  dated  5th  October,  2015.

 (10)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  item  (i)  of  (9)  above.

 [Placed  in  Library,  See  No.  LT  3496/16/15]

 (11)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Goa  Sarva  Shiksha  Abhiyan,  Goa,  for  the  year  2013-2014,  alongwith  Audited
 Accounts.

 (ii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Goa  Sarva  Shiksha  Abhiyan,  Goa,  for  the  year
 2013-2014.

 (12)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (11)  above.

 [Placed  in  Library,  See  No.  LT  3497/16/15]

 (13)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Haryana  Sarva  Shiksha  Abhiyan,  Panchkula,  for  the  year  2013-2014,
 alongwith  Audited  Accounts.

 (ii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Haryana  Sarva  Shiksha  Abhiyan,  Panchkula,  for
 the  year  2013-2014.

 (14)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (13)  above.

 [Placed  in  Library,  See  No.  LT  3498/16/15]

 (15)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the  Rashtriya  Madhyamik  Shiksha  Abhiyan  Sikkim,  Gangtok,  for  the  year  2013-
 2014,  alongwith  Audited  Accounts.

 (ii)  Statement  regarding  Review  (Hindi  and  English  versions)  by  the  Government  of  the  working  of  the  Rashtriya  Madhyamik  Shiksha  Abhiyan  Sikkim,
 Gangtok,  for  the  year  2013-2014.

 (16)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying  the  papers  mentioned  at  (15)  above.

 [Placed  in  Library,  See  No.  LT  3499/16/15]

 खाद्य  प्रसंस्करण  उद्योग  मंत्रालय  में  राज्य  गंनी  (साध्वी  निरंजन  ज्योति)  :  मैं  oft  विष्णु  श्र  राय  की  ओर  A  निम्नलिखित  ug  सभा  पटल  पर  रखती

 (1)  कंपनी  अधिनियम,  1956  की  धारा  619क  की  उप-धारा  (1)  के  अंतर्गत  निम्नलिखित  पतों  की  एक-एक  पूति  (हिन्दी  तथा  अंग्रेजी  संस्करण) e-

 (क)  (एक)  मकान  लिमिटेड,  रोती के  वर्ष  2014-2015 के  कार्यकरण  की  सरकार  द्वारा

 समीक्षा  |
 (दो)  मे्कॉज  लिमिटेड,  रोती  का  वर्ष  2014-2015  का  तार्षिक  पूति वेदन,  लेखापरीक्षित

 लेखे  तथा  उल  पर  नियंतूक-महालेखापरीक्षक की  टिप्पणियां  |

 [Placed  in  Library,  See  No.  LT  3500/16/15]
 (a)(ep)  =u  इस्पात  निगम  लिमिटेड,  विशाखापत्तनम  के  वर्ष  2014-2015  के

 कार्यकरण  की  सरकार  द्वारा  समीक्षा  |
 (दो)  =  - रष्ट्रीय  इस्पात  निगम  लिमिटेड,  विशाखापत्तनम  का  वर्ष  2014-2015  का  वार्षिक

 पूतिवेदन,  9  लेखापरीक्षित लेखे  तथा  उन  पर  जियंतूक-  महालेखापरीक्षक की
 टिप्पणियां  |

 [Placed  in  Library,  See  No.  LT  3501/16/15]

 (ग)(एक)  स्टील  अथोरिटी  ऑफ  इंडिया  लिमिटेड,  नई  दिल्ली के  वर्ष  2014-2015  के
 कार्यकरण  की  सरकार द्वारा  समीक्षा  |

 (दो)  स्टील  srelifect  ऑफ  इंडिया  लिमिटेड,  नई  दिल्ली  का  वर्ष  2014-2015  का  वार्षिक
 पूतिवेदन,  9  तेख्वापटीतते CRA  तथा  उन  पर  जियंतूक-  महालेखापरीक्षक की
 टिप्पणियां  |

 [Placed  in  Library,  See  No.  LT  3502/16/15]

 (घ)  (एक)  बिसरा  स्टोन  लाइम  कंपनी  लिमिटेड,  कोलकाता के  वर्ष  2014-2015  के
 कार्यकरण की  सरकार  द्वारा  समीक्षा  |

 (दो)  =  बिसरा  स्टोन  लाइम  कंपनी  लिमिटेड,  कोलकाता का  वर्ष  2014-2015  का  तार्षिक
 पूतिवेठदन,  9  लेयवापडीकितलमे लेखे  तथा  उन  पर  जयंती-  महालेखापरीक्षक की
 टिप्पणिया ं|

 [Placed  in  Library,  See  No.  LT  3503/16/15]

 (ड.)(एक)  हिन्दुस्तान  स्टिक्स  कंस्ट्रक्शन  लिमिटेड,  कोलकाता  के  वर्ष  2014-2015  के
 कार्यकरण  की  सरकार  द्वारा  समीक्षा  |



 (दो)...  हिन्दुस्तान  स्टील वर्क्स  कंस्ट्रक्शन  लिमिटेड,  कोलकाता  का  वर्ष  2014-2015  का
 तार्षिक  पूति वे दल,  तेय्वापीतते लेखे  तथा  उन  पर  जयंती-  महालेखापरीक्षक  की
 टिप्पणियां  |

 [Placed  in  Library,  See  No.  LT  3504/16/15]

 (च)(एक)  =  ईस्टर्न  इन्वेस्टमेंट्स  लिमिटेड,  कोलकाता के  वर्ष  2014-2015  के  कार्यकरण की
 सरकार  द्वारा  समीक्षा  |

 (दो)  ईस्टर्न  इन्वेस्टमेंट्स  लिमिटेड,  कोलकाता का  वर्ष  2014-2015  का  वार्षिक
 पूतिवेदन,  .  लें खा परीक्षित लेखे  तथा  उन  पर  जियंतूक-  महालेखापरीक्षक की
 टिप्पणियां  |

 [Placed  in  Library,  See  No.  LT  3505/16/15]

 (छ)(एक)  अिजरल  एक्सप्लोरेशन  कारपोरेशन  लिमिटेड,  नागपुर  के  ज  2014-2015  के
 कार्यकरण  की  सरकार  द्वारा  समीक्षा  |

 (ठो)  =  मिनरल  एक्सप्लोरेशन  कारपोरेशन  लिमिटेड,  जापुर  का  वर्ष  2014-2015  का
 वार्षिक  पूति वे दल,  लेखापरीक्षित  लेखे  तथा  उन  पर  जयंती-  महालेखापरीक्षक  की
 टिप्पणियां  |

 [Placed  in  Library,  See  No.  LT  3506/16/15]

 (ज)(एक)  नेशनल  एल्युमिनियम  कंपनी  लिमिटेड,  भुवनेश्वर  के  वर्ष  2014-2015  के
 कार्यकरण  की  सरकार  द्वारा  समीक्षा  |

 (&)  =  नेशनल  एल्युमिनियम  कंपनी  लिमिटेड,  शरुवनेश्वर  का  वर्ष  2014-2015  का  तार्षिक
 पूतिवेदन,  9  तेय्वापीिततामे लेखे  तथा  उन  पर  जियंतूक-  महालेखापरीक्षक की
 टिप्पणियां  |

 [Placed  in  Library,  See  No.  LT  3507/16/15]

 (डा)  (एक  )  भारत  गोल्ड  माइकल  लिमिटेड,  कोलार  गोल्ड  फील्ड  केवर्ष  2014-2015  के
 कार्यकरण की  सरकार  द्वारा  समीक्षा  |

 (दो)  भारत  गोल्ड  माइकल  लिमिटेड,  कोलार  गोल्ड  फील्ड  का  तर्क  2014-2015  का
 तार्षिक  पूति वे दल,  लेखापरीक्षित  लेखे  तथा  उन  पर  जयंती-  महालेखापरीक्षक की
 टिप्पणिया ं|

 [Placed  in  Library,  See  No.  LT  3508/16/15]

 (ज)(एक)  हित्दुस्तान  कॉपर  लिमिटेड,  कोलकाता  के  वर्ष  2014-2015  के  कार्यकरण की
 सरकार ड्ा्ट  समीक्षा  |

 (दो)  हिन्दुस्तान  कॉपर  लिमिटेड,  कोलकाता  का  वर्ष  2014-2015  का  तार्षिक
 पूतिवेदन,  लेखा परीक्षित  लेखे  तथा  उल  पर  जियंतूक-  महालेखापरीक्षक की
 टिप्पणियां |

 [Placed  in  Library,  See  No.  LT  3509/16/15]

 (2)  खान  और  खनिज  (विकास  और  विनियमन)  अधिनियम,  1957  की  धारा  28  की  उप-धारा  (1)  के  अंतर्गत  निम्नलिखित  अधिसूचनाओं  की  एक-एक  पूति  (हिन्दी  तथा  sidjoft  संस्करण) ए:

 (एक)  खान  और  खनिज  (जिला  खनिज  प्रतिष्ठान  में  अभियान)  नियम,  2015  जो  17
 सितम्बर,  2015  के  भारत  के  राजपतू में  अधिसूचना  संख्या  सामानी.  715(s1)  में
 प्रकाशित  हुए  थे  |

 (दो)  सामानी.  781(अ)  जो  14  अक्तूबर,  2015  के  भारत  के  राजपूत में  पूकाशित हुए  थे
 तथा  जिनके  द्वारा  खान  और  खनिज  (विकास  और  विनियमन)  अधिनियम,  1957  की
 धारा  4  की  उपधारा  (1)  के  दूसरे  पंतुव  के  पूयोजलार्थ  आंध  प्रटे  खनिज  विकास

 लिमिटेड  को  अधिसूचित किया  गया  है,

 (तीन)  सामानी.  633(अ)  जो  14  अगस्त,  2015  के  भारत  के  राजपूत में  पूकाशित  हुए  थे
 तथा  जिनके  द्वारा  उसमें  उल्लिखित  एक  शासी  निकाय  siz  कार्यपालिका  समिति  के
 साथ  राष्ट्रीय  ‘वविज  अन्वेषण  प्यार:  के  नाम  से  एक  न्यास  की  स्थापना  की  गई  है

 [Placed  in  Library,  See  No.  LT  3510/16/15]

 मानव  संसाधन  विकास  मंत्रालय  में  राज्य  मंत  (डॉ.  रामशंकर  कठेटिया)  :  मैं  निम्नलिखित  पतू  सभा  पटल  पर  रखता

 (1)  (एक)  मिजोरम  यूनिवर्सिटी,  आइजोल  के  वर्ष  2014-2015  के  तार्षिक  प्रतिवेदन  की  एक
 पूति  (oct  तथा  अंग्रेजी  संस्करण)  |

 (दो)  ।  मिजोरम  यूनिवर्सिटी,  आइजोल  के  वर्ष  2014-2015  के  वार्षिक  लेखाओं की  एक
 पूति  (हिन्दी  तथा  sidjoft  संस्करण )  तथा  उन  पर  लेखापरीक्षा  पूतिवेठन  |

 (तीन)  मिजोरम  यूनिवर्सिटी,  आइजोल  के  वर्ष  2014-2015  के  कार्यकरण की  सरकार
 द्वारा  समीक्षा की  एक  पूति  (हल्की  तथा  अंग जी  संस्करण )|



 [Placed  in  Library,  See  No.  LT  3511/16/15]

 (2)(एक)  ...  सेंट्रल  यूनिवर्सिटी  ऑफ  पंजाब,  भ्र टिंडा के  वर्ष  2014-2015  के  वार्षिक  परूतिवेठन  की
 एक  पूति  (oct  तथा  अंग्रजी  संस्करण )  |

 (ठो)  ....  सेंट्रल  यूनिवर्सिटी  ऑफ  पंजाब,  अटिंडा  के  वर्ष  2014-2015  के  तार्षिक  लेखाओं  की
 एक  पूति  (हिन्दी  तथा  अंेजी  संस्करण )  तथा  उन  पर  लेखापरीक्षा  पूतिवेठन  |

 (तीन)  सेंट्रल  यूनिवर्सिटी  ऑफ  पंजाब,  भटिंडा के  वर्ष  2014-2015  के  कार्यकरण  की
 सरकार  द्वारा  समीक्षा  की  एक  पूति  (oct  तथा  अंगूठी  संस्करण )|

 [Placed  in  Library,  See  No.  LT  3512/16/15]

 (3)(एक)  सेंटूरल  यूनिवर्सिटी  ऑफ  हिमाचल  पूदेश,  शिमला  के  तर्क  2014-2015  के  वार्षिक
 पूतिवेठन की  एक  पूति  (हिन्दी  तथा  अंग्रेजी  संस्करण )  |

 (दो)  Aca  यूनिवर्सिटी  ऑफ  हिमाचल  सुदेश,  शिमला  के  ज  2014-2015  के  तार्षिक
 लेखाओं की  एक  पूति  (odt  तथा  अंगूठी  संस्करण)  तथा  उन  पर  लेखापरीक्षा
 प्रतिवेदन  |

 (तीन)  सेंट्रल  यूनिवर्सिटी  ऑफ  हिमाचल  पूदेश,  शिमला  के  वर्ष  2014-2015  के  कार्यकरण
 की  सरकार  द्वारा  समीक्षा  की  एक  पूति  (oot  तथा  अंवजी  संस्करण  )

 [Placed  in  Library,  See  No.  LT  3513/16/15]

 (4)(एक)  सेंटूरल  यूनिवर्सिटी  ऑफ  गुजरात,  गाँधीनगर के  वर्ष  2014-2015  के  वार्षिक
 पूति वे ठन की  एक  पूति  (हिन्दी  तथा  अंवजी  संस्करण )  |

 (ठो)  सेंटूरल  यूनिवर्सिटी  ऑफ  गुजरात,  गाँधीनगर के  वर्ष  2014-2015  के  तार्षिक
 लेखाओं  की  एक  पूति  (हिन्दी  तथा  अंगूठी  संस्करण)  तथा  उन  पर  लेखापरीक्षा
 प्रतिवेदन  |

 (तीन)  सेंटूरल  यूनिवर्सिटी  ऑफ  गुजरात,  गाँधीनगर  के  वर्ष  2014-2015  के  कार्यकरण  की
 सरकार  द्वारा  समीक्षा  की  एक  पूति  (हल्की  तथा  अंग्रेजी  संस्करण  )|

 [Placed  in  Library,  See  No.  LT  3514/16/15]

 (5)(एक)  सेंटूरल  यूनिवर्सिटी  ऑफ  कर्नाटक,  कला गुरा गी के  वर्ष  2014-2015  के  वार्षिक
 पूति वे ठन  की  एक  पूति  (हिन्दी  तथा  अंवजी  संस्करण  )  |

 (दो)  सेंटूरल  यूनिवर्सिटी  ऑफ  कर्नाटक,  कलागुरागी के  वर्ष  2014-2015  के  तार्षिक
 लेखाओं  की  एक  पूति  (हिन्दी  तथा  अंवरेजी  संस्करण)  तथा  उन  पर  लेखापरीक्षा
 प्रतिवेदन  |

 (dior)  सेंट्रल  यूनिवर्सिटी  ऑफ  कर्नाटक,  कला गुरा गी के  वर्ष  2014-2015  के  कार्यकरण
 की  सरकार  द्वारा  समीक्षा  की  एक  पूति  (oct  तथा  अंग्रजी  संस्करण  )|

 [Placed  in  Library,  See  No.  LT  3515/16/15]

 (6)(एक)  सेंट्र  यूनिवर्सिटी ऑफ  केरल,  कासरगोड के  वर्ष  2014-2015  के  वर्िक  प्रतिवेदल
 की  एक  पूति  (हिन्दी  तथा  अंी  संस्करण)  |

 (दो)  सेंटूरल  यूनिवर्सिटी  ऑफ  केरल,  कासरगोड  के  at  2014-2015  के  तार्षिक  लेखाओं
 की  एक  पूति  (हिन्दी  तथा  अंगूजी  संस्करण)  तथा  उन  पर  लेखापरीक्षा पूतिवेदन  |

 (dior)  सेंट्रल  यूनिवर्सिटी  ऑफ  केरल,  कासरगोड के  ज  2014-2015  के  कार्यकरण  की
 सरकार  द्वारा  समीक्षा  की  एक  पूति  (oct  तथा  अंगूठी  संस्करण )|

 [Placed  in  Library,  See  No.  LT  3516/16/15]

 (7)  अखिल  भारतीय  तकनीकी  शिक्षा  परिषद्  अधिनियम,  1987 की  धारा  24  के  अंतर्गत  अखिल  भारतीय  तकनीकी  शिक्षा  परिषद्  (तकनीकी  शिक्षा  पठान  करने  वाले  विश्वविद्यालयों के  रूप  में
 मानित  तकनीकी  शिक्षा  संस्थाओं,  विश्वविद्यालय  के  विभागों  और  संस्थाओं  में  सभी  कार्यकूमों/पाठयकूमों  का  आज्ञापक  पूत्यायन)  विनियम,  2014,  जो  29  जनवरी,  2014  के  भारत  के  राजपूत  में

 अधिसूचना  संख्या  एफ  संख्या  37-3/लीगल/एआईसीटीई/ 201¢  में  प्रकाशिित  पथ  थे,  की  एक  पूति  (हिन्दी  तथा  अंरेजी  संस्करण)

 (8)  उपर्युक्त  (7)  में  उल्लिखित  पतों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शाने  वाला  विवरण  (हिन्दी  तथा  अंग्रूजी  संस्करण)

 [Placed  in  Library,  See  No.  LT  3517/16/15]

 (9)(एक)  =  नेशनल  काउंसिल  फॉर  प्रोमोशन  ऑफ  उर्दू  लैंग्वेज,  नई  दिल्ली  के  वर्ष  2014-2015
 के  तार्षिक  Yferdgor cbt wep yfer की  एक  पूति  (हिन्दी  तथा  अंगूठी  संस्करण )|

 (दो)  नेशनल  काउंसिल  फॉर  प्रोमोशन  ऑफ  उर्दू  लैंग्वेज,  जई  दिल्ली  के  वर्ष  2014-2015
 के  तार्षिक  लेखाओं की  एक  पूति  (हल्की  तथा  अंवजी  संस्करण)  तथा  उन  पर
 लेखापरीक्षा  पूति वे ठन  |

 (तीन)  नेशनल  काउंसिल  फॉर  प्रोमोशन  ऑफ  उर्दू  लैंग्वेज,  नई  दिल्ली  के  वर्ष  2014-2015
 के  कार्यकरण की  सरकार  द्वारा  समीक्षा  के  बारे  में  विवरण  (हिन्दी  तथा  अंकरेजी
 संस्करण )  |

 [Placed  in  Library,  See  No.  LT  3518/16/15]

 (10)  (एक)  ।  पूशिक्षु  प्रशिक्षण  बोर्ड  (वेस्टर्न  रीजन),  मुंबई  के  वर्ष  2014-2015  के  तार्षिक  पूतिवेठल
 की  एक  पूति  (हिन्दी  तथा  अंेजी  संस्करण 7  तथा  x  cd



 (दो)  परीक्षा  प्रशिक्षण  बोर्ड  (वेस्टर्न  रीजन 3  मुंबई के  वर्ष  2013-2014  के  कार्यकरण  की
 सरकार  द्वारा  समीक्षा  के  बारे  में  विवरण  (हिन्दी  तथा  अंग्रजी  संस्करण ]

 [Placed  in  Library,  See  No.  LT  3519/16/15]

 (11)  (एक)  _  भारतीय  पु बंधन  संस्थान रायपुर,  रायपुर वर्ष,  2013-2014 के  तार्षिक  प्रतिवेठठ  की
 एक  पूति  (हिन्दी  तथा  अंेजी  संस्करण )  तथा  लेखापरीक्षित  cre

 (दो)  _  भारतीय  पु बंधन  संस्थान  रायपुर,  रायपुर के  वर्ष  2013-2014 के  कार्यकरण  की
 सरकार  द्वारा  समीक्षा  के  बारे  में  विवरण  (हिन्दी  तथा  sidjoft  संस्करण  )

 (12)  उपर्युक्त  (11)  में  उल्लिखित  पतों  को  सभा  पटल  पर  रखने  में  हुए  विलम्ब  के  कारण  दर्शाने  वाला  वितरण  (हिन्दी  तथा  अंगूठी  संस्करण  )  |

 [Placed  in  Library,  See  No.  LT  3520/16/15]

 (13)  (एक)  .....  राष्ट्रीय  संस्कृत  संस्थान,  नई  दिल्ली के  वर्ष  2014-2015  के  वार्षिक  प्रतिवेदन  की
 एक  पूति  (oct  तथा  अंेजी  संस्करण)  तथा  x  लेखे|

 (ठो)  _  राष्ट्रीय  संस्कृत  संस्थाज,  नई  दिल्ली  के  वर्ष  2014-2015  के  कार्यकरण  की
 सरकार  द्वारा  समीक्षा  के  बारे  में  विवरण  (हिन्दी  तथा  sidjoft  संस्करण) |

 [Placed  in  Library,  See  No.  LT  3521/16/15]
 (14)  (एक)  भारतीय  पु बंधन  संस्थान  Yet,  राती  के  वर्ष  2013-2014 के  तार्षिक  पूतिवेदन  की

 एक  पूति  (हिन्दी  तथा  अंवजी  संस्करण 3  तथा  लेखापरीक्षित लेखे|
 (दो)  _  भारतीय  पु बंधन  संस्थान रोती,  रोती के  वर्ष  2013-2014 के  कार्यकरण  की  सरकार

 द्वारा  समीक्षा की  एक  पूति  (हल्की  तथा  अंग्रेजी  संस्करण )|

 [Placed  in  Library,  See  No.  LT  3522/16/15]

 12.02  hours

 STATEMENTS  8  ४  MINISTERS


